
Date of receipt Amount claimed
Amount of claim 

admitted
Nature of 

claim
Amount covered

by guarantee

Whether
related
party?

% of voting share
in CoC

1 HungerRush LLC 24-04-2025 1,17,07,683.57      1,17,07,683.57      Unsecured - Yes - - - - -
2 Vinod Sharma 24-04-2025 11,719.40                 11,719.40                 Unsecured - Yes - - - - -

11719402.97 11719402.97Total

Annexure-1
Name of the corporate debtor: HUNGERRUSH (INDIA) PRIVATE LIMITED; Date of commencement of Voluntary Liquidation: 25/03/2025; List of Stakeholders as on: 09/04/2026

List of Unsecured Stakeholders 
(Amounts in INR)

Sr. No Name of the Stakeholders
Amount of
contingent

claim

Amount of any mutual 
dues that may be set 

off

Amount of claim not
admitted

Amount of claim under
verification

Remarks, if any

Details of claim received Details of claim admitted


